
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Dated: 18.12.2020 

 NOTICE  
 
 

Take notice that the following matters listed on 22.12.2020 in the Court of Chairperson will not be taken 

up. The next date of hearing will be notified later. 

 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) (Ins) 

No. 215 of 2020 
 

 

Innova Home Buyers Neyveli 

Association 

Vs. 

P dot G Construction Pvt. Ltd & 

Ors. 
 

 

 

With 

Goutham Shivshankar  Atul Sharma  

Anannya Ghosh-R2 

Kinshuk Chatterjee-R3 

Varun Pandey-R4 

Sundaresan Nagarajan-

IRP 

2.  Comp. App. (AT) (Ins) 

No. 442 of 2020 

 

Vipras Adz 

Vs. 

Sundaresan Nagarajan, RP for P 

Dot G Constructions Pvt. Ltd. & 

Anr. 
 

 

With 

Madhusmita Bora Anannya Ghosh-R2 

Sundaresan Nagarajan-

IRP 

3.  Comp. App. (AT) (Ins) 

No. 443 of 2020 

 

B. Akhilandeswari 

Vs. 

Sundaresan Nagarajan  

Resolution Professional M/S P 

dot G Constructions Pvt. Ltd & 

Anr. 
 
 

 
 

With 

Madhusmita Bora  Sundaresan Nagarajan-

R1 

Anannya Ghosh-R2 

Sundaresan Nagarajan-

IRP 

4.  Comp. App. (AT) (Ins) 

No. 444 of 2020 

 

Mrs. S. Ravi  

Vs. 

Sundaresan Nagarajan, RP for P 

Dot G Constructions Pvt. Ltd. & 

Anr. 
 

 
 

 

 

With 

Madhusmita Bora Sundaresan Nagarajan-

R1 

Anannya Ghosh-R2 

Sundaresan Nagarajan-

IRP 

5.  Comp. App. (AT) (Ins) 

No. 445 of 2020 

 

P. Krishnamoorthy 

Vs. 

Sundaresan Nagarajan  

Resolution for M/S P Dot G 

Constructions Pvt. Ltd. & Anr. 
 

 
 

With 

Madhusmita Bora  Sundaresan Nagarajan-

R1 

Anannya Ghosh-R2 

Sundaresan Nagarajan-

IRP 

6.  Comp. App. (AT) (Ins) 

No. 454 of 2020 

 

Sai Trading and Interiors 

Vs. 

Sundaresan Nagarajan, RP for P 

Dot G Constructions Pvt. Ltd. & 

Anr. 
 

 

With 

Madhusmita Bora Sundaresan Nagarajan-

R1 

Anannya Ghosh-R2 

Sundaresan Nagarajan-

IRP 



7.  Comp. App. (AT) (Ins) 

No. 455 of 2020 

 

Themes Adz 

Vs. 

Sundaresan Nagarajan, RP for P 

Dot G Constructions Pvt. Ltd. & 

Anr. 
 

 

 

With 

Madhusmita Bora Sundaresan Nagarajan-

R1 

Anannya Ghosh-R2 

Sundaresan Nagarajan-

IRP 

8.  Comp. App. (AT) (Ins) 

No. 457 of 2020 

 

G. Balaji  

Vs. 

Sundaresan Nagarajan, RP for P 

Dot G Constructions Pvt. Ltd. & 

Anr. 
 
 

With 

Madhusmita Bora Sundaresan Nagarajan-

R1 

Anannya Ghosh-R2 

Sundaresan Nagarajan-

IRP 

9.  Comp. App. (AT) (Ins) 

No. 470 of 2020 
 

Sai Enterprises  

Vs.  

Sundaran Nagarajan 
 

 

 

Madhusmita Bora Sundaresan Nagarajan-

R1 

Anannya Ghosh-R2 

Sundaresan Nagarajan-

IRP 
 

 
 
 
 
 
 

 

 

 

 

 

 

 

 

 

 

 

 

Copy to: - 
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3. Record File                 -sd/- 
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